Declaration of Assets and Liabilities
0p2°- Q02!

Year. it

I, “KU PESH BIWA R , son/daughter/wife ot}ﬁﬂ_ﬁfs\:}‘.ﬁ“‘m R\ Ak ALA

..................

wﬁdalyﬁﬂﬁﬁ years, belonging to @ouﬁ&.ﬂ.mﬁmﬁ...o.E.B.l.HPr R

service and presently working asﬂ&l&TﬁNT&UﬁV\ﬁ%HﬁL,B.]HH‘R V‘ DH ﬂ N ‘S ABH H PP'TN“ 5

% 'ﬂ' e hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of
Al
1‘0] \ myself, my spocuse and dependants*:

A.  Detaills of movabis agsets
M {Assets in joint name Indicating the extent of joint ownership will also have to be
iven}
‘(Cyg'lr. [~ Description Sair Spouse | Dopondant-1 | Dependant-2 | Dependant-3 |
(way L] ﬁwu_ 3 Name | _Etc Name_ |
o i el 20002 iy T o
¥ Ty [Deposits in "
2 Banks, Financial P-P-F.

Institutions And [7/) ﬂ'Q'O/ AR b
Non-Banking "J’L gt =
Financial
Companies Yt j

(illy | Bonds, Sahata

\ Debentures and ¢ P { =l
r}"\ ‘ Shares In r \Q,Uﬂ/ - o
W companies
8\0"’ (V) | Other financial | :
\ institutions,

NSS, Postal 5 - - £ i
Savings, LIC
Policies, etc

(v) | Motor Vehicles TSTOVE
(detalls of 53 E_R‘ :"’;"9}‘ A% £ > S
make, etc,) =RO- B R

(vi) | Jewellery (give VLKIEE
details of —YES e
welght and 4,500000 _ i =
value) [42.000/'.

{vii) | Other assets, | HOUSE HoLY
such as values |[JTEM~
of claims / 000 = 3 <
interests 150009,

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books In the case of non listed
companles should be given.

* Dependant here means a person substantially dependent on the income of the
employee.




B.  Detailg of Immovable assets
[Note: Properties in joint ownership indicating the extent of joint ewnership will

also have to be indicated]

Sr. Deseription
Na.

Soif

 Spouse
e(S)

Depondant-1
Name

Dependant-2

Dupendant-3

Name Etc, Name |

(i} | Agricultural Land

- Location{s}

- Survey number(s)
- Extent (Total
measurement)

-Current market value

(i} | Non-Agricultural Land

- Lacatlon(s)

- Survey number(s)
- Extent (Total
measurement)

-Current market value

(i}
and residential)
Location{s)

= Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

Buildings (Coemmercial

653
pLOT-

2% 36
= DHUR

KHATH=

50,0000

)
etc.

= Location(s)

- Survey fdoor
number(s)

- Extent {Total
measurement)

= Current market
value

Houses / Apartments,

(v) | Others (such as

interest in property}

(2) 1 glve hersin below the details of my labilitles / overdues o public financial
institutions and government dues:-

[Note : Please glve separate detalls for sach item)

Sr. | Description Hame & address of Bank / Amount sutstanding as
No. Hnlﬂ;lll mﬁm{:j ' O nsartinsaeesnaces
[{8) [ (1) Loans from Banks SBl ) DUAN 5000/,
il} Loans from financial
§ngﬂtutlons LVCHFL \0,00000/-.

{iily Government Dues:
{a) dues to departments
dealing with government
| accommodation

(b) dues to departments
| dealing with supply of
water

{t) dues to departments
dealing with supply of
electricity




(d) dues to departments wii ol Latey
dealing with telephones
(e) dues to departments

dealing with government —_—
transport (Including C

| aircraft and helicopters)
{F) Other dues, If any i e

{b) (1) Income Tax including 2 o
surcharge [Also indicate |
the assessment year upto B B NP BS‘B?‘
which Income Tax Return
filed. Glve also Permanent

| Account Number (PAN)]
(i) Wealth Tax [Also
Indicate the assessment -_— it
year upto which Weaith
Tax return filed.]
(1li) Sales Tax [Only in
case of proprietary T —
| business]
(iv) Property Tax
C.  Psrsonal Detall
\_GPF/CPF/PRAN No,  :- I PTS fBLF\" 1080 ]
Gender - (M/F)
RepwRE D3Il VIS TF]IS | wommm
Sha e i (A/B/C)
Cades " [BHARSECRETARIAT SERVICe |

(Fufl Neme e.g. B.A.S.-Blhar Administrative Service,
B.5.5.- Blhar Secretarlat Service etc.)

Home District = [BHA@AL PUR ]

I hereby declare that the above details are true to the best of my
knowledge and belief.

horn
SIONBEUNG. ..ooviiinresessadaiibersiasannsisssinseasnorinier
Name of Employee: R.L.JPES HB”" A RT
Place: ?h.—rwﬂ oeslgnatlon:..e%%usmux SQUEZMRR S H Al
pate:.. . 2.7 0252 pepartment: BJHAR  VIDHAN SABKA PATVA
Note: Please sign each page of the declaration. Asset declaration form

must ba In A4 size white paper with computer typed (single side)
in prescribed format.




